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pieszrit ¢ Hon'ble Mr,Justice A.K.Chatterjee, Vice-Chairman -

Hon'hia Mr.M.5.Mukherise, Administrative Member
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For the anlicant(s) ¢ Mr.SeK.Gupta, céunsai'

For ths resnondents : Nene
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Heard the counsel fer the petitiener. Matteq\is adjaurned'

te 27,1497, Nene appears fer t he respendents, Interim srder te
continues tilil noxt dats. Order passed thzs day be cemmunicated

to the respondents. ' o8
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2y Plaih capy of the erder he.handéd.over te both the ceunsel

fer necessary actien,
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